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{cy 1if so, the steps taken by Government to address this issue?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAY S [GENERAL (RETD.) VK. SINGH]: {a) to (¢) Ministry of Road Transport and
Highways has formulated a note for Cabinet on Creation of an eco-system for voluntary

and environment friendly phasing out of unfit and old polluting vehicles.
National Highway projects in Tamil Nadu

931. SHRIP WILSON: Will the Minister of ROAD TRANSPORT AND HIGHWAYS
be pleased to state:

{a) the status of Chennai Bangalore Elevated Comridor Project;

{(b) other ongoing National Highway projects in Tamil Nadu and respective

status thereof,

{c) the reasons behind delay in completion of road projects in Tamil Nadu and

any new road projects are undertaken in Tamil Nadu;

{d) the timelines set for completion of Maduravoyal to Port Trust Elevated

Corridor project and present status; and

{e) the reasons behind abolishing the toll plazas across the country and levy

one time fees at the time of registration of the Vehicles?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAY S [GENERAL (RETD.) VK. SINGH]: (a) There is no such proposal for elevated
corridor project from Chennai to Bangalore. However, Elevated Roads connecting
Chennai and Maduravoyal Ports are planned. Further, considering the huge volume of
traffic, the existing 4-lane stretch from Maduravoyal to Sriperumbudur 1s also planned
for widening to 6-lane with Service Road. Thereafter, a Greenfield alignment of 262 Km
from Sriperumbudur (Tamil Nadu) to Bangalore (Karnataka) as a part of Bangalore -

Chennai Expressway is planned.

(by At present, 22 projects comprising length of about 1,050 ki with cost of
T 18,000 crore executed through National Highways Authority of India are at different
stages of execution. Moreover, Ministry is executing about 46 works covering length

of 490 km with cost of T 1,870 crore through State PWD.
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{c) The delay in land acquisition, disbursement of LA compensation, permission
/ NOC granted by State Government Departments, removal of encroachments and
Forest / Environmental 1ssues are major reasons behind delay in completion of road

projects in Tamil Nadu.

Development of road stretches is a continuous process and is taken up post
finalisation of alignment, cost estimates, land acquisition requirement etc. based on
outcome of Detailed Project Report (DPR)/ Feasibility Study with due consideration to
traffic density, up-gradation requirements, lane configuration, Right of Way (ROW)

determination, project viability, inter-se-priority and availability of funds.

{d) The bidding process for the project of Elevated Road connecting Chennai
Port and Maduravoyal on EPC mode has been agreed with the following condition:

" After completion of balance R&R, Navy Dwellings, CRZ Clearance and Mol
between NHAI, Govt. of Tamil Nadu and Chennai Port Trust.”

As such it 1s premature to set the timeline for completion of project.
{e) No such policy exists at present.

Status of contractual workers in the Ministry

+932. CH. SUKHRAM SINGH YADAV:
SHRI VISHAMBHAR PRASAD NISHAD:
SHRIMATI CHHAYA VERMA:

Will the Minister of ROAD TRANSPORT AND HIGHWAY S be pleased to state:

{a) whether it is a fact that the contracts of many workers employed as a
contractual labourer in Government have been ended after imposition of 'Lockdown’

resulting in the people losing their employment;

{(b) the details of the contractual workers whose contracts have ended during

lockdown period;

{cy whether any financial relief has been provided to such contractual workers

during lockdown period;

{dy if so, the details of relief provided, and if not, the reasons therefor; and

TOriginal notice of the question was received in Hindi.



